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Tuesday, April 1, 1997 /Chaitra 17, 71919 (Saka)
No.324

Constitution of a House Committee on

Cremation Grounds (Shamshan Ghats)

fon'ble members are informed that a House Comnittee
regarding functioning of Creamtion Grounds/Shamshan Ghats has -since

been constituted by the Hon'ble Speaker, Delhi Legislative Assembly.

In its first meeting held recently, the Committee has
taken a decision that suggestions be invited from the members
regarding number of cremation grounds falling in =their respective
area and the difficulties being experienced by the residents in this

regard.

Hon 'ble members are therefcre requested to kindly send

the regquisite information to this secretariat within ten days.

P.N. GUPTA
SECRETARY



